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Central Administrative Tribunal 
Principal Bench New Delhi 

 
CP No. 544/2019 

in 
OA No. 2752/2019 

 
this the 24th day of February, 2020 

 
Hon’ble Mr. A.K. Bishnoi, Member (A) 
Hon’ble Mr. R.N. Singh, Member (J) 

 
   

1.  Sukhvinder Jaibirsingh age 26 years  
S/o 17C, Gali No. 9 near B.D School,  
Azadnagar, Panipat, Haryana- 132103  
Group-C Employee Post of Postal  
Assistant, RMS, Ahmedabad-2, Gujarat  

 

2.  Yogesh  aged 26 years s/o Ramesh bhai Bhardwaj  
r/o RZ S-13, Vijay Vihar, Uttam Nagar,  
New Delhi- 110015  
Group- C Employee, Rajkot Division, Rajkot  
Gujarat- 360001.  

 

3.  Sudhir Kumar aged 25 years  
r/o Bucholi, Mahendargarh,  
Haryana- 123034  
Group- C Employee, Jamnagar Division, Jamnagar  
Gujarat- 361001  

 

4.  Mahipal aged 25 years, s/o Madanlal Mitharwal  
r/o Dhani-Purawali Village Jajod, Tehsil- Khandela,  
Rajasthan- 332722, 
Group-C employee, Gandhinagar Division, Gandhinagar, 
Gujarat- 382010  

 

5.  Ajay Kumar aged 26 yearas  s/o Sukhvir Singh,   
VPO Norojpur Gujar, Baghpat, U.P  
Group-C Employee, Rajkot Division  
Rajkot, Gujarat  

 

6.  Pramila Devi aged 26 years w/o Krishan   
r/o VPO Kheri Khummar, Tehsil & District-Jhajjar,  
Haryana- 124013  
Group-C Employees, Amreli Division, Amreli, Gujarat.  

 

7. Pramendra Singh aged 26 years  
r/o Village Narojpur, Tehsil Baghpat,  
Baghpat, 250601 U.P  
Group C Employee, Amreli Division, Amreli, Gujarat.  

 

.........Applicants  
 

(By advocate: Mr. Ronak Karanpuria, Mr. Harkesh Parashar and  
                                 Ms. Neha Bairagee)  
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Versus 

 
1. Mrs. Meera Handa, 

The Director General of Postal Service  
Department of Posts (Recruitment Division), Dak Bhawan, 
Sansad Marg, New Delhi.  

 
2.  Mr.  Ajay Prakash Sawhney 

through its Secretary, Union of India 
Min. of Communication & Information Technology 
Department of Posts, Dak Bhawan, Sansad Marg 
New Delhi.  

 
 3. Mrs. J.K. Bhavsar, Superintendent  
  Post Offices, RMS AM-Division, Ahmedabad, Gujarat.  

 
4.  Mr. M.K. Parmar, Superintendent Post Offices  

Rajkot Division, Rajkot, Gujarat.  
 
5.  Mr. T.N. Malik, Superintendant Post Offices  

Jamnagar Division, Jamnagar, Gujarat-361001  
 
6.  Mr. P.A. Goswami, Superintendant Post Offices  

Amreli Division, Amreli, Gujarat-365601.  
 
 7. Mr. Karan Singh Babu Sisodiya 

 Superintendant Post Offices  
Gandhinagar Division, Gandhinagar, Gujarat-365601. 
 

..........Respondents/Alleged Contemnors  
 
(By Advocate : Mr. S. M. Zulfiqar) 

                                
Order (Oral) 

Mr. R.N. Singh : 

At the outset, learned counsel for the petitioner submits that 

in pursuance of the direction of the Tribunal in order dated 

18.09.2019 in the aforesaid OA, the respondents have passed a 

speaking order on various dates. He further submits that the CP 

may be closed with liberty to the petitioners to agitate  their 

grievances in accordance with law.  

 



3 
 

 

In view of the aforesaid, CP is closed and notices issued to the 

respondents are discharged. However, petitioners shall be at liberty 

to agitate their grievances, if any, in accordance with law.  

 

 

  (R.N. Singh)                                              (A.K. Bishnoi) 
            Member (J)                                                               Member (A)  
 
 
          /anjali/ 
 

 


